IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 19.09.2026

Case No.

|70068/2026(19.09.2026 |CRLMP/1299/2026 |10 |
170072/2026/19.09.2026 |CRLMP/1018/2026 |10 |
170082/2026/19.09.2026 |CRLMC/3191/2026 |10 |
170090/2026|19.09.2026 |CRLMC/3169/2026 |10 |
170093/2026/19.09.2026 |CRLMC/3143/2026 |10 |
|70094/2026/19.09.2026 |CRLMC/3289/2026 |10 |
170095/2026/19.09.2026 |CRLMC/3142/2026 |10 |
170098/2026|19.09.2026 |CMP/1487/2026 0|
170104/2026|19.09.2026  |CMP/1707/2025 0|
170106/2026|19.09.2026 |CMP/1216/2026 0|
170107/2026(19.09.2026  |CMP/1216/2026 0|
170108/2026(19.09.2026  |CMP/1636/2025 0|
170109/2026(19.09.2026  |CMP/896/2025 0 |
170122/2026(19.09.2026 [WP(C)/29663/2026 |10 |
170124/2026(19.09.2026 [WP(C)/29609/2026 |10 |
170127/2026/19.09.2026  [WP(C)/29567/2026 |10 |
170129/2026/19.09.2026  [WP(C)/29016/2026 |10 |
170130/2026/19.09.2026 |ABLAPL/10200/2026 |10 |
170132/2026(19.09.2026 |MACA/319/2011 0 |
170133/2026/19.09.2026  [WP(C)/29540/2026 |10 |
170135/2026(19.09.2026  [WP(C)/29544/2026 |10 |
170136/2026(19.09.2026  |MACA/319/2011 0|
170137/202619.09.2026  [WP(C)/29710/2026 |10 |
170138/2026(19.09.2026  |MACA/881/2009 0|
170139/2026(19.09.2026 |[WP(C)/29660/2026 |10 |
170140/2026(19.09.2026 |[WP(C)/29643/2026 |10 |
170141/2026(19.09.2026 |MACA/881/2009 0|
170145/2026(19.09.2026  |[WP(C)/29547/2026 |10 |
170148/2026(19.09.2026 |[WP(C)/28837/2026 |10 |
170164/2026(19.09.2026  |[WP(C)/28438/2026 |10 |
170167/2026(19.09.2026  |CMP/1551/2026 0|
70171/2026/19.09.2026  [WP(C)/29222/2026 |10 |
70176/2026/19.09.2026 |[WP(C)/15038/2023 |10 |




170178/2026/19.09.2026  |[WPC (OAC) /3843/2017 |10 |
170181/2026|19.09.2026 |WP(C)/38160/2021 |10 |
170184/2026(19.09.2026 |0JC/12957/2000 0 |
170185/2026(19.09.2026 WP (C)/29562/2026 |10 |
170188/2026(19.09.2026 |WP(C)/29538/2026 |10 |
170189/2026|19.09.2026 WP (C)/29654/2026 |10 |
170190/2026(19.09.2026 |ABLAPL/14880/2025 |10 |
170193/2026(19.09.2026 |ABLAPL/9976/2026 |10 |
70194/2026/19.09.2026 [WP(C)/29191/2026 |10 |
170196/2026(19.09.2026 |MACA/851/2024 0|
70197/2026/19.09.2026  [WP(C)/29596/2026 |10 |
170198/2026(19.09.2026 |[WP(C)/16467/2026 |10 |
170200/202619.09.2026  |TRPCRL/45/2026 0|
170201/2026(19.09.2026  |[WP(C)/25280/2026 |10 |
170202/2026(19.09.2026  |ABLAPL/5107/2026 |10 |
170204/2026(19.09.2026  |[WP(C)/17591/2026 |10 |
170206/202619.09.2026  [WP(C)/28363/2026 |10 |
170207/2026(19.09.2026  |[WP(C)/28363/2026 |10 |
170209/202619.09.2026  |[WP(C)/28325/2026 |10 |
170210/202619.09.2026  |[WP(C)/28389/2026 |10 |
170212/2026(19.09.2026  |[WP(C)/28389/2026 |10 |
170213/2026(19.09.2026  |[WP(C)/28744/2026 |10 |
170214/2026(19.09.2026  |[WP(C)/28734/2026 |10 |
170215/202619.09.2026  |[WP(C)/24569/2026 |10 |
170216/202619.09.2026  |[WP(C)/28389/2026 |10 |
170217/2026(19.09.2026  |[WP(C)/28363/2026 |10 |
170218/2026(19.09.2026  |[WP(C)/21152/2026 |10 |
170219/202619.09.2026  [WP(C) /28363/2026 |10 |
170221/2026(19.09.2026  |[WP(C)/28357/2026 |10 |
170222/2026(19.09.2026  |[WP(C)/25508/2026 |10 |
170224/2026(19.09.2026  |[WP(C)/25495/2026 |10 |
170225/2026(19.09.2026  |[WP(C)/28325/2026 |10 |
170227/2026(19.09.2026  |[WP(C)/28329/2026 |10 |
170228/2026(19.09.2026  |[WP(C)/28357/2026 |10 |
170230/2026(19.09.2026  |[WP(C)/28744/2026 |10 |
170233/2026(19.09.2026  |[WP(C)/29650/2026 |10 |
70234/2026/19.09.2026  |[WP(C)/28284/2026 |10 |
70236/2026/19.09.2026 |[WP(C)/26581/2026 |10 |
170238/2026(19.09.2026  |[RVWPET/151/2023 |10 |
170240/202619.09.2026 |FAO/649/2026 0|
70241/2026/19.09.2026 |WP(C)/649/2026 0|
170242/2026(19.09.2026  |MACA/424/2024 0|
70245/2026/19.09.2026  |[WP(C)/27252/2011 |10 |




170246/2026/19.09.2026  [WP(C)/27253/2011 |10 |
170247/2026(19.09.2026  |[WP(C)/27257/2011 |10 |
170248/2026(19.09.2026  |[WP(C)/29105/2019 |10 |
UMAR ‘
S.PARIDA, S.PATTNAIK, K.MOHANTY, SATLAZANANDAN |70249/2026|19.09.2026 WP (C) /29105/2019 10
170251/2026(19.09.2026  |[WP(C)/23781/2024 |10 |
70253/2026/19.09.2026  |[WP(C)/32575/2023 |10 |
170257/2026|19.09.2026 WP (C)/27328/2026 |10 |
170259/2026|19.09.2026  |[WP(C)/28914/2026 |10 |
170260/2026|19.09.2026 WP (C)/28994/2026 |10 |
170264/2026(19.09.2026  |[WP(C)/27338/2026 |10 |
HI 170266/202619.09.2026 |[FAO/958/2026 0|
170267/202619.09.2026  |[FAO/958/2026 0|
170269/202619.09.2026  |[WP(C)/28953/2026 |10 |
170270/202619.09.2026  |[WP(C)/27842/2026 |10 |
170273/202619.09.2026  |[WP(C)/29879/2026 |7 |
170274/202619.09.2026  |[WP(C)/29886/2026 |7 |
170275/202619.09.2026  |[WP(C)/29887/2026 |7 |
170277/202619.09.2026  |[WP(C) /29896/2026 |7 |
170278/2026(19.09.2026  |[WP(C)/29957/2026 |7 |
170279/202619.09.2026  |[WP(C)/29963/2026 |7 |
170280/202619.09.2026  |[WP(C)/29967/2026 |7 |
170281/2026(19.09.2026 |WP(C)/29976/2026 |7 |
170282/202619.09.2026  |[WP(C)/29977/2026 |7 |
AR BHOL 170283/2026(19.09.2026  |WP(C)/29583/2026 |7 |
170291/2026(19.09.2026  [WP(C)/29330/2026 |10 |
170292/2026(19.09.2026  |[WP(C)/29288/2026 |10 |
170294/2026(19.09.2026  |CRLA/805/2023 0|
170296/202619.09.2026 |RFA/28/2008 0|
170297/2026(19.09.2026  |[WP(C)/3127/2008 |10 |
170298/2026(19.09.2026  |ABLAPL/16619/2021 |10 |
170300/2026(19.09.2026  [BLAPL/3172/2003 |10 |
|70307/2026/19.09.2026  |CRLMC/2157/2003 |10 |
170312/202619.09.2026  |[BLAPL/8635/2026 |10 |
170313/2026(19.09.2026 |[BLAPL/8760/2026 |10 |
170315/202619.09.2026  [BLAPL/7470/2026 |10 |
170317/202619.09.2026  [RSA/139/2025 110 |
170318/2026(19.09.2026 |[RSA/139/2025 0|
170319/2026(19.09.2026  [WP(C)/27225/2026 |10 |
170320/202619.09.2026  |[CRLMP/1273/2026 |10 |
170321/2026(19.09.2026 |[WP(C)/28466/2026 |10 |
170322/2026(19.09.2026  |[WP(C)/17401/2026 |10 |
170323/2026(19.09.2026  |CRLMC/884/2025 0|




170324/2026(19.09.2026  [WP(C)/25849/2024 |10 |
170325/2026(19.09.2026 |ABLAPL/7859/2026 |10 |
170326/2026/19.09.2026  [BLAPL/7371/2026 |10 |
170327/2026(19.09.2026 |[WP(C)/29611/2026 |10 |
170328/2026/19.09.2026 |CRLMC/2116/2026 |10 |
170329/2026(19.09.2026 WP (C)/27723/2026 |10 |
170330/2026(19.09.2026 |CRLMP/1275/2026  [10 |
170332/2026(19.09.2026  |[CRLMP/1271/2026 |10 |
170333/2026(19.09.2026  |[CRLMP/1272/2026 |10 |
170334/2026/19.09.2026 |[WP(C)/11509/2026 |10 |
170335/202619.09.2026  |CRLREV/997/2025 |10 |
170336/202619.09.2026  |ABLAPL/10438/2026 |10 |
170337/202619.09.2026  [WP(C)/27950/2026 |10 |
170338/2026(19.09.2026  |[CMP/892/2026 0|
170340/2026(19.09.2026  |[WP(C)/19346/2026 |10 |
170341/2026(19.09.2026  |[WP(C)/25602/2026 |10 |
170342/202619.09.2026  |CONTC/3108/2026 |10 |
170343/2026(19.09.2026  |[WP(C)/12449/2026 |10 |
170344/2026(19.09.2026  [WP(C)/27761/2026 |10 |
170345/202619.09.2026  [WP(C)/28962/2026 |10 |
|70346/2026/19.09.2026 |ABLAPL/10445/2026 |10 |
170348/2026(19.09.2026  [WP(C)/29781/2026 |10 |
170349/2026(19.09.2026  |CONTC/5598/2026 |10 |
170350/202619.09.2026 |[FAO/119/2026 0|
170351/2026(19.09.2026 |[FAO/119/2026 0|
170352/2026(19.09.2026  |[FAO/399/2026 0|
170353/202619.09.2026 |[FAO/546/2025 0|
170354/202619.09.2026  |[FAO/743/2026 110 |
170355/2026(19.09.2026  |[CRLMP/31/2024 0|
170358/2026(19.09.2026  |[WP(C)/23023/2026 |10 |
170359/202619.09.2026  |[WP(C)/23128/2026 |10 |
170360/202619.09.2026 |[WP(C)/25667/2026 |10 |
170361/2026(19.09.2026  [WP(C)/29912/2026 |10 |
170362/2026(19.09.2026 |FAO/174/2026 0|
170363/2026(19.09.2026  |[WP(C)/25833/2026 |10 |
170364/2026(19.09.2026  |[WP(C)/4338/2025 |10 |
70365/2026/19.09.2026  [WP(C)/29068/2026 |10 |
70366/2026/19.09.2026  |[WP(C)/29228/2026 |10 |
70368/2026/19.09.2026 |WP(C)/28514/2026 |10 |
170369/2026(19.09.2026  |ABLAPL/10336/2026 |10 |
170370/2026(19.09.2026  |ABLAPL/10402/2026 |10 |
170371/2026(19.09.2026  |ABLAPL/10403/2026 |10 |
170372/2026(19.09.2026  [BLAPL/6467/2026 |10 |




170373/2026|19.09.2026 |[FAO/743/2026 0 |
170374/2026(19.09.2026 |[FAO/174/2026 0 |
|70375/2026|19.09.2026  |ABLAPL/10406/2026 |10 |
170376/2026|19.09.2026 [BLAPL/6259/2026 |10 |
170377/2026|19.09.2026  [BLAPL/8177/2026 |10 |
170378/2026|19.09.2026 [BLAPL/6363/2026 |10 |
|70381/2026(19.09.2026 |ABLAPL/10427/2026 |10 |
170382/2026(19.09.2026  |ABLAPL/10412/2026 |10 |
170384/2026(19.09.2026  |ABLAPL/10417/2026 |10 |
170385/2026(19.09.2026  |ABLAPL/10418/2026 |10 |
170386/2026(19.09.2026 |ABLAPL/10462/2026 |10 |
|70387/2026|19.09.2026 |ABLAPL/10464/2026 |10 |
170388/2026(19.09.2026 |ABLAPL/10466/2026 |10 |
170389/2026/19.09.2026 |ABLAPL/10432/2026 |10 |
170390/2026(19.09.2026  |[WP(C)/21978/2017 |10 |
170391/2026(19.09.2026  |[CRLMC/1672/2015 |10 |
170392/2026(19.09.2026  [WP(C)/3127/2008 |10 |
170393/2026(19.09.2026  |[0JC/2711/1987 |7 |
170394/202619.09.2026  |ABLAPL/6187/2026 |10 |
170395/202619.09.2026  [WP(C)/29239/2026 |10 |
170396/2026(19.09.2026  |TRP(C)/367/2025 |10 |
170397/2026(19.09.2026  |TRP(C)/367/2025 |10 |
170398/202619.09.2026  |TRP(C)/449/2025 |10 |
170400/202619.09.2026  |ABLAPL/9918/2026 |10 |
|70401/2026/19.09.2026 |ABLAPL/10442/2026 |10 |
170402/2026(19.09.2026  |[RSA/445/2026 0|
170403/202619.09.2026  |CRLMC/381/2026 0|
170404/202619.09.2026  [WP(C)/12248/2026 |10 |
170405/202619.09.2026  |[RSA/227/2025 0|
170406/202619.09.2026  |ABLAPL/7169/2026 |10 |
170407/2026(19.09.2026  |[WP(C)/24148/2026 |10 |
170408/202619.09.2026  |ABLAPL/5539/2026 |10 |
170410/2026(19.09.2026  |[WP(C)/29284/2026 |10 |
170411/2026(19.09.2026  |[WP(C)/29281/2026 |10 |
170412/2026(19.09.2026  |[WP(C)/29233/2026 |10 |
170413/2026(19.09.2026 |[WP(C)/26772/2026 |10 |
170414/2026(19.09.2026  [WP(C)/21973/2026 |10 |
170415/2026/19.09.2026  |[WP(C)/28025/2026 |10 |
70416/2026/19.09.2026 |WP(C)/26054/2026 |10 |
70417/2026/19.09.2026 |WP(C)/20095/2026 |10 |
70418/2026/19.09.2026 |[WP(C)/18851/2026 |10 |
70419/2026/19.09.2026  |[WP(C)/30215/2026 |10 |
70420/2026/19.09.2026  |[WP(C)/30212/2026 |10 |




170421/2026(19.09.2026  [WP(C)/28235/2026 |10 |
170422/2026(19.09.2026  [WP(C)/29971/2026 |10 |
170423/2026(19.09.2026  |[CONTC/5478/2026 |10 |
170424/2026(19.09.2026  [WP(C)/2592/2026 |10 |
170425/2026(19.09.2026  |[BLAPL/8545/2026 |10 |
170426/2026(19.09.2026  |[WP(C)/28163/2026 |10 |
170427/2026(19.09.2026  [BLAPL/7810/2026 |10 |
| | Total 12077
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